Filing No. BA/8578/2020

Mukhram Singh @ Mukhram @ Sukhram Rajput @ Sukhram Singh Vs The State
of Jharkhand

Advocate’s Name- Mr. Nawal Kishor Pandey
Defects:-
9. (i) Index page has not been filed.

(if) Pagination may be done in annexure on top, right hand corner and extra
pagination may be deleted.

(iii) Duly certified to be true type copy of annexure-1,2 may be filed.

(iv) Fairly legible copy of first three pages of annexures-3 or duly certified
to be true type copy may be filed.



